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The NREG Act, will be launched in idemﬁ' ed distri Cls In various
- States on 2nd February, 2006. As you are aware, out of the
 identified 200 districts, 150 districts are those districts which are

 covered under NFFWP at present. Under the NFFWP, 1% of the

~ programme cost is towards administrative expenses.. Once the NREG

___________ . ct comes into force. the NFFWP would get merged into it anc the funds
. .available under the mmgramme will also be iarae.::«n as the fu?}d“ under
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 the Actin the current financial vear. Thus, the 2% of the budget allocation

' - Yours sinceraly,
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Model for 2% administrative expenditure limit fora districts

Al Gram Panchayat[GP] Amount[in Rupees] |
| 1. Administrative Assistant for every 800,000x12=9,600,000 |

GP @Rs. 2000 per month for 400
GP of a district

| 2. One Technical Assistant for every.  160,000x12=1,820,000 ‘

TOTAL Rs. 11,520,000

w
L

10 Panchayats @ Rs. 4000 per ._
- month [average 4 Technical - |

- Assistant per N __ : _

Pro#ect-Ofﬁce,-as POl Office - Amount in Rup ees]}
1. Salary of Project Officer @ 240,000 B

Rs. 20,000 per month
2. Salary of One computer Assistant 96,000
@ Rs. 8000 per month
3. Salary of one Account Assistant 96,000
@ Rs. 8000 -
4. Salary of one technical assistants 96,000
@ Rs. 8000
TOTAL ) Rs. 528,000
| ' Rs. 5,280,000 fora |
district of 10 Blocks
AND TOTAL Rs. 16,800,000
Allotment of National Employment Guarantee Rs 5,000,000
council at the National Level

3. The non-recurring expenditures such as provisioning for at least
two computers with essential peripheral for the Programme

........

Officer's office, printing of essential stationary such as job card, .

registration record and even expenditure to be incurred on
communication drive and training of personnel, would have to

be undertaken from NFFWP's 1% prowsnomng made for-:::::
administrative expenses.



